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THE DEPUTY CHAIRMAN : The 
discussion on the Ministry of Home Affairs 
is concluded. I will now ask the Minister of 
State in the Ministry of Human Resource 
Development to make his statement. 

STATEMENTS BY MINISTERS 

1. Review   of   National   Policy   OH 
Education 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI CHIMANBHAI 
MEHTA) : Madam, Even after 43 years of 
independence, a majority of our people 
continue to remain deprived of minimum 
needs of food, housing, clothing and 
education. It is also a matter of grave 
concern that our people comprise 50 percent 
of the world's illiterate, and large sections of 
children have to go without acceptable level 
of primary education. Government accords 
the highest priority to education—tooth as a 
human right and as the means for bringing 
about a transformation towards a more 
humane and enlightened society. We need to 
make education an effective instrument for 
securing a status of equality for women, and 
persons belonging to the backward classes 
and minorities. Moreover, it is essential to 
give a work and employment orientation to 
education and to exclude from it the elitist 
aberrations which have become the glaring 
characteristic of the educational scene. 
Educational institutions are increasingly 
being influenced by casteism, communalism 
and obsccurantism and it is necessary to by 
special emphasis on straggle against this 
phenomenon and to move towards a 
genuinely egalitarian and secular social 
order. The ^tional Policy on Education, 
1986 has not presented a framework which 
would enable the country to move towards 
this perspective of education 182 RS—9 

Government have, therefore, decided to 
set up NPE Review Committee under the 
Chairmanship of Acharya Ramamurti. The 
membership of the Committee will be as 
follows : 

1. Professor CNR Rao Director Indian 
Institute of Science Bangalore 

2. Dr.  Sukhdev Singh Formerly Vice-
Chancellor Punjab   and   MP   
Agricultural Universities 

3. Dr. M. Santappa Formerly Vice-
Chancellor Madras University 

4. Dr. Obaid Siddiqui, FRS Tata  Institute 
of Fundamental Research Bombay 

5. Dr. Bhaskar Roy Chaudhary Vice-
Chancellor 
Calcutta University 
Calcutta 

6. Shri MG Bhativadekar 
Formerly Principal Maharaja 
College Jaipur 

7. Professor Usha Mehta Political  
Scientist  and teacher 
Bombay 

8. Professor Sachhidanand Murthy 
Head of the Department of 
Asian Philosophies and Cultures 
& Principal 
University Post Graduate Centre 
Guntur 

9. Dr. Anil Sadgopal Kishore Bharati 
Hoshangabad 

10. Father TV Kunnunkal Chairman 
National Open School New 
Delhi. 
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1I-, Professor   Mrinal   Miri Professor of 
Philosophy  North Eastern    Hill    
University    Shillong  

12. Dr.  Vidya Niwas  Mishra 
Vice-Chancellor 
Kashi Vidyapeeth 
Varanasi 

13. Dr.      SZ   Qasim Vice-
Chancellor Jamia    Millia 
Islamia New Delhi 

14. Shri      Veda   Vyasa 
Chairman 

DAV College Management Committee 
New Delhi 

15. Shri   Manubhai   Pancholi 
Lok   Bharati,   Sanosara 
District Bhavnagar 

16. Shri S. Gopalan Member-secretary 
Additional Secretary 
Ministry of Human Resource 
Development 
Department   of Education. 

The terms of reference of   the 
Committee will be as follows: 

(a) to review the National Policy on 
Education, 1986 and its implement-ation; 

(b) to make recommendations regarding 
revision of the Policy; and 

(c) to recommend action necessary for 
implementation of the revised Policy 
within  a time frame. 

The Committee will submt its report as 
soon as possible, but not later than six 
months from the date of issue of the order. It 
may submit interim reports as may be 
considered appropriate. 

Thank   you,   Madam. 
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SHRI G. G.   SWELL   (Meghalaya): 
Madam   Doputy   Chairman, the  
Government    have  appointed a Committee 
to review the national policy on education.   
It is all right. I hope the Committee will 
come out   with   good   suggestions.   But 
there  are  certain  things  which  I do not 
quite    understand.   In the preamble part of 
the statement— a  sort of guidelines to the 
Committee—you   say  that      education 
should be broadbased,    education should be 
made available to the vast masses of our 
country, to the disadvantaged   sections of 
the society, to the women, to bring up the 
bread mass of the people.   It is all right.   
Kit I  do  not understand what they mean by 
sayiing:".. .to exclude from it the elitist 
aberrations which   have   become   the   
glaring characteristic  of the     educational 
scene".   What  do  they  mean  by it?   What   
are   the   elitist aberrations?   Ultimately,      
the     aim-however educated the  people 
are— is the attainment     of excellence. 
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[Shri GG. Swell] 

Suppose we achieve hundred per cent 
literacy in the country. Still, the ultimate 
aim of education remains the pursuit of 
excellence. We have to attain excellence it 
various disciplines of education aid that 
excellence carries with it a certain amount 
of elitism. I would like to know from the 
hor. Minister wrtat really the means by 
'elitst aberrations' which should be 
excluded from our educational scene. 
Otherwise, it becomes a sort of empty 
rhetoric which means nothing and which 
may defeat the ultimate purpose of the 
pursuit of excellence in education 

6.00 P.M. 
SHRI SHABBIR AHMAD SALARIA 

(Jammu and Kashmir): Madam Deputy 
Chairman, it is welcome that the 
Government is thinking of lessening the 
illiteracy in India and this is revealing that 
50 per cent of the world's population lives 
in India. The statement in its terms of 
reference, in clause 3 says: "to recommend 
action necessary for implementation of the 
revised policy within a timeframe." This 
clause does not make it clear which revised 
policy is referred to which has to be carried 
out within the timeframe. Does it mean, the 
policy which will emerge after the review to 
be done by this Committee which has been 
constituted for this purpose, or does it 
mean, the revised policy which is already in 
existence? It creates a sort of ambiguity 
which needs to be cleared. I think clause 2, 
if it pertains to the policy which is going to 
emerge, then it must say: 'to recommend 
action necessary for implementation of the 
policy proposed by the Committee'. 

Then the statement says that the future 
educational system should be employment-
oriented and should exclude 'elitist 
aberrations which have become the glaring 
characteristic of the educational scene'.   
This means that our edu- 

cation should be employment-orien-ted so 
as to enable a student, who gets education, 
to get employed in some place in the 
economic structure of the country. That is" 
a welcome proposal, but it does not give as 
to how that purpose will be attained in our 
country with the avenues of employment 
are limited and when the avenues of 
employment are to be broadened to enable 
the people to get employment-oriented 
education. 

Thirdly, I will ask the Minister to 
kindly clarify how educational institutions 
are afflicted by com-munalism, 
obscurantism and caste-ism. Does he 
thereby mean that such institutions which 
are being run by certain communities to 
safeguard their culture and their 
personality, are to be in any manner 
changed? What is the clear guideline which 
is going to the Committee in this respect? 

Then it is said "....to move towards a 
genuinely egalitarian and secular social 
order." These are very high-sounding words, 
but it needs clarification by the hon. 
Minister as to what he means by this, what 
is a genuinely egalitarian and secular order 
and how it is proposed to be achieved 
through this Committee. The preamble 
should be something very simple and clearly 
understood as to the objective for which the 
Committee has to work. Therefore, the hon. 
Minister may clarify in this House what he 
means by this 'genuinely egalitarian society', 
what sort of that society would be which he 
seeks to attain. Also, what does he mean by 
the institutions afflicted by communalism, 
obscurantism and casteism, which are those 
institutions which he thinks are run-ning and 
are afflicted by commu-nalism and 
obscurantism? And what institutions will 
come into being which will not at all be 
afflicted with coimmunalism, obscu-rantism 
and casteism.   These words 
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are capable of various interpretations and 
we might be giving to this Committee 
certain guidelines which may be capable of 
mal-interpreta-tion and the Committee may 
land itself into unnecessary controversy 
and make recommendations which may not 
be fruitful in the ultimate analysis. 

With these submissions, I would 
request the hon. Minister to make these 
clarifications to this statement which he has 
been kind enough to make in the House and 
to make it clear how excellence in 
education will be achieved by the new 
policy and whether he will come forward 
with a new statement after this Committes, 
which has been formed, deliberates the 
matter and makes certain proposals. I will 
request the hon. Minister that he should tell 
the House, and I think he should consider 
our submission, that after this Committee 
which has been formed deliberates and 
comes forward with certain proposals, 
those will not be implemented ipso facto 
but will be brought before this House for a 
debate and consideration and only after 
those have been found in order, then alone 
those will be set in motion. 
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THE DEPUTY CHAIRMAN : Dr, 
Thulasi Reddy, Please ask question because 
this is not a debate that everybody should 
discuss the entire Education Policy, When 
we have a debate, we will have a debate. 

DR, NARREDDY THULASI REDDY 
(Andhra Pradesh): Madam, the Plan 
allocation for education for 1990-91 is Rs, 
865 crores. That is, in the Central Plan, of 
Rs, 39,329 crores, the allocation for 
education is less than 2.2 per cent as against 
toe declaration of the National Front in its 
election manifesto to raise it to 10 per cent. 
SO, with this Budget allocation it is fruitless 
and futile to talk about improvement in 
national education. So, I want a clarification 
on this point from tare hon, Minister. 

The second point, Madam, that the 
Committee consists of eminent persons, ro 
doubt, Nowadays adult education is getting 
a lot of importance. Mr, M, P, Parmesr-
waran of the Kerala Sahitya Parishad, who 
was associated with the successful 
Ernakulam Programme on Literacy, has not 
been included in this Review Committee. I 
request the hon, Minister to consider this 
point. 

The third point in that no Member of 
Parliament has been included in this 
Review Committee. So, I shall request the 
Minister to consider this point also. 

AN HON. MEMBER: That is Dr.  
Thulasi  Reddi. 

DR. NARREDDY THULASI REDDY: 
No. no Anybody. 

The next point. Madam, is that the 
population explosion is the root-cause of all 
the problem existing today. So, sex and 
family life education or family planning, 
education will help women to be better 
equipped with knowledge before entering 
motherthood. It will also control population 
explosio in India. There ate about 500 
maternity deaths for every 1 lakh live births 
as compared to 7 in U.K., 9 in U.S.A. and 4 
in Denmark. So I request the hon. Minister to 
consider this point for inclusion of sex and 
family life education or family planning 
education in the secondary curriculum. 

thank you, Madam. 
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SHRI Md. SALIM (West Bangal): 
Madam, through you, I would like to seek 
certain clarifications on tite Statement made 
by the Minister of Human Resource 
Development. 

From the terms of reference of the 
Committee it is clear that it is meant for 
review, revision and implementation of the 
Education Policy. The National Front 
Government gave, the promise—in fact, it 
came to power through the promise—that it 
will scrap the so-called New Education 
Policy and introduce free and compulsory 
education at least up to secondary level. The 
students movement in this country has also 
been demanding since long 

that up to secondary level free and 
compulsory education should be introduced. 
The Government of India is aiso bound to 
introduce that if it intends to implement the 
Directive Principle of the Constitution. 

En the introductory part, the Minister 
has giver, us at account of the state of affairs, 
but at the end we find treat this Committee 
will just review and revise and recommend 
the implementation. This will   not   solve   
the   problem.' 

There is a reference to illiteracy. But 
what about the removal of illiteracy ? What 
about free and compulsory education at least 
up to the secor dary level ? I must tell the 
Minister ever in this year's budget, the 
allocation is such, that it is the continuation 
of the policy which is already existing since 
the last Government, After independence and 
even in the pre-inde-pendence era, the 
students were considered as guinea-pigs and 
Government after Government used them for 
experiments, I must refer to the meeting of 
the 31st January of the Prime Minister with 
the students youth organisation in Delhi. This 
year itself after the formation of the National 
Front Government they promised that 
whenever such necessity will occur, they will 
take the decision after consultation of the 
different sections involved in me matter, But 
in this Committee I may find that it is full of 
those persons—I am not going to comment 
on this—who are involved in higher 
education, What about the experts from the 
school education ? What about the experts of 
the primany level education ? What about 
those who are involved in the movement of 
eradication of illiteracy ? I think, it will not 
be improper to say that Kerala has the record 
of the highest percentage of literacy in our 
country. Even this year in Ernakulam, they 
have eradicated illiteracy completely but 
there is no one from Kerala, This is not a 
question of   representation 
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[Shri Md. Salim]    ' 
from a State. This is a question of sharing 
experience from those who have already 
shown the capability and, of course, there is 
no one from the experts of vocational stream, 
So I must say that if in this Committee the 
Minister is not going to include anyone, at 
least this Gom-mittee should involve the 
entire academic community, students, tea-
chers and other organisations to come out 
with a concrete suggestion, Thank you. 

SHRI DINESHBHAI   TRIVEDI 
(Gujarat):   Madam  Deputy    Chairperson, I 
would like to thank   you for giving  me this  
opportunity,   I would like to raise a very   
fundamental   point  which   this    Govern-
ment had in its manifesto.   Right to work   
was   one   of  the    important part   of  our   
manifesto.    Similarly, right to education and 
free   education   as  far  as  primary    
education is concerned, was one of the   points 
in our manifesto, I must say   that I was quite 
pained to see this   statement    because   there   
is    no     such reference to that basic point   
through which   we   have   come   to    power, 
though  I  welcome  this    statement. I  quite  
agree  with  my    colleague, Mr.  Mahajan  
who just  said   that students  arc  not included  
in    this Committee.   I   very,   strongly    feel 
students  also  should  be    included, Not  only  
students,   I  would    even suggest parerts 
should also be   included. They may not be   
educated to that level but they do face   the 
problems of their children who   go to schools.  
I also plead with   the Government, through 
you,' Madam, with   the   Minister    that      
persons from village also should be included 
because   village   education   is    one of the 
basic needs of this   country, Pandit Jawaharlal 
Nehru,   Gandhiji and   everybody   said   
"India    lives in    villages",    1    am      not    
sure whether the Government has  considered 
some people   in this   Committee who have 
village   education, It is not necessary that 
people  who have  college  degree  or    
university 

degree only should be included. Other 
people also have their own experience and 
intelligence and I am sure the Committee 
would im-mensely benefit by keeping such 
people on the Committee, With, this I won't 
take much of your time. 

SHRI CHIMANBHAI MEHTA: Madam 
Deputy Chairman, I am much obliged and 
benefited through the contribution made by 
the hon. Members on the statement with 
regard to the Review Committee, I would 
like to be brief but I would like to cover the 
major points on which they want some sort 
of a view from u.. Already a Review 
Committee has been an-nounced. Therefore, 
some of the suggestions should go to the 
Review Committee about all the points but 
with regard to the points in the statement, as 
has been pointed out by one hon, Member, 
Shri Pramod Mahajan, the 1986 Education 
Policy has not presented the frame-work 
which would enable the country to move 
towards the issues that are mentioned in the 
preamble of my statement. 

Now, our country has to have 
universalisation of education and that has 
been accepted since long. But we have put 
the date as 1995 that by this time, up to the 
age of 14 years, Universalisation world be 
complete, This is in the manifesto. Therefore, 
I can definitely say this, Then, 6 per cent of 
the national income is to be earmarked, for 
education. That goal is also to be achieved by 
1995. It is not v. distant date that is put here. 
That is also put in the manifesto and from 
that angle, what we see is that education has 
to be work-employment orientation. Work 
employment orientation should be one of the 
fundamentals of this education. Right to 
work is a question primarily linked with the 
Labour Ministry but to help them, education. 
Deptt, is bound to work. Our approach to 
education is essentially    different. 
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"Education" is not just ore department of the 
Government. It is a total approaon towards 
all the Issues and therefors education is being 
given the higest priority on par with food and 
other requirements. Now. this is the new 
frame-work we are trying to evolve and the 
Review Committee has to detail out.   Now 
say vocationalistion. . . 

 

 

SHRI CHIMANBHAI MEHTA: The 
basic question has been raised. I can say 
that an employment-oriented scheme will 
be worked out . . will be worked out within 
the educational framwork and therefore, the 
child will be imparted some sort of skill 
developement, Then, at the secondary level, 
vocational training will be imparted on a 
much greater scale, We are trying to 
identify the degrees which can be divorced 
from jobs. That is being done. Degrees are 
essential today in several categories. But we 
find that in advertisements they are saving 
that degree is essential, but in actual 
requirement, it is not so. 

New, about elitist aberrations. Of 
course, talented people may be considered 
as intellectual elite. That is not to be 
eliminated. But only rich can afford to 
aqoquire that talent. That is what people 
call aberrations (education       through 

public schools, public colleges, etc.) This is 
being looked into. We have said that access 
to education to all the children and the same 
standard education, should be available, 
That is our emphasis. And therefore, on that 
point, nobody should feel that talert is going 
to be sacrificed. Then what is the meaning 
of re-vision? Naturally, the whole thing will 
be looked into, implementation and other 
things, Therefore, it will be revised where it 
is found that it is leading ir. a Wrong di-
rection ana not fulfilling the national aims 
and objectives that have been referred to in 
the manifesto. 

Some Members have asked wlich 
institutions indulge in casteism and 
communalism. We generally point out that 
this is happening at so many places. It is to 
be identified locally, Then, the role of 
students to be having about fifteen mem-
bers. If we enlarge it then it becomes 
unwieldy. We have  to take care of several 
factors backward classes minorities etc. 
Technical education is to be properly taken 
care of. Agricultural technology is also to 
ba properly taker? care of, Then there is 
huma-nities, From all these areas we have 
selected people and nominated them. Now, 
I do understand that unless you consult 
students, things remain incomplete, 
Therefore this committee would have 
enough liberty and scope to cpnsult them 
by calling them for the purpose. They will 
discuss. I know primary teachers are not 
represented; secondary teachers are not 
represented; university teachers are not 
presented. But these who are there have 
enough knowledge. Still, more contribution 
is required from other people. 

 

SHRI CHIMANBHAI MEHTA: 
Right.   That what I am saying.   . 
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THE DEPUTY GHATRMAN: 1 was 
also a teacher and so I understand it 

 

 

SHRI CHIMANBHAI MEHTA: 
Madam you told me to be absolutely 
pointed to the question, Therefore the 
answer isto be brief, Because the Minister is 
waiting I understand that, Of course the 
limitatiors of time is there, I also understand 
the strong sentiments which have been 
expressed bv Shri Pramod    Mahajan 
(Interruptions).. 

THE  DEPUTY  CHAIRMAN: 
And others also ? 

SHRI CHIMANBHAI MEHTA: Yes 
and others also. On this point I was 
referring to him otherwise he will say: 
"You are covering all the points and 
answering them but not mine," I am 
resorting to that kind of thing because of 
lack of time, but I say certfinly that 
association with this committee will be 
sought, It will be kept in view, Now 
whether they should be m the camnvttee or 
not is the question and that should be 
thought over, An immediate and instant 
answer cannot be given on such an issue, 
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SHRI CHIMANBHAI MEHTA: 
Already three was a feeling, a sentiment that 
formation of the committee, constitution of 
the committee has been delayed, Four 
montes have gone by and, therfore. we 
wanted to the committee to start. 
Consultations should be held as far as 
different sections are cor-cerred: they may 
go to different centres if they like and we 
have also told them, not to wait for six 
montns. They can give an interim report on 
ore print anc Government will start 
considering it. implementing it. It will be 
presented before the House whenever it is 
required. Members will be taken into co 
ifiaence. So that is not the problem. This is 
the whole thing that I want to explain. As far 
as my capacity is concerned, I will try to 
explain in a very modest manner. Now there 
are other issues also. Of ocure, they are 
general issues. They said that the National 
Front Government promised 10 per cent of 
G,N.P. to be invested in. education, but it is 
6 per cert.. . (interruptions)  . 

DR. NARREDDY THULASI REDDY: 
It is not 6 per cent. It is 2.2 per cert cn!y. 

SHRI CHIMANBHAI MEHTA: 
No, no. 6 per cent we have promised in the 
manifesto. That is what I am referring to. 
We have not promised 10 per cent because 
there is a wide difference between 6 per 
cent and 10 cent.... (Interruptions)... 

SHRI PRAMOD MAHAJAN: The 
same differecce wihich. is there between   2 
per cent and 6 per cent.: 

SHRI CHIMMANBHAI MEHTA: 
Madam, at the beginning, let me say it is 
about 4 per cent of National In come being 
spent already. I under stand, there is also a 
time limitation 

 

i 

and I will not go into details. Now, ! will 
come to the question of uniform education. I 
would try to reply to the honourable 
Member, Mr. Swell, and try to give the best 
possible clarification that I can give. This 
uniformity in education is needed and it was 
felt even by the first great Minister of 
Education and a great leader of the national 
movement, Maulana Azad, who emphasized 
in 1948 itself that in view of our conditions 
in India, we should move towards uniform 
education and that is one of the directions 
laid down by him and we at trying to follow 
that. 

Now, there are other points, I know, 
and some Members feel that they are not 
being covered. Many points have been made 
about the Mafias coming into the 
educational field, about education being 
commerci-cialised, and so on. We are going 
to abolish the capitation fees and, therefore, 
the commercialisation aspect would be taken 
care of. Higher fees are being charged in the 
public schools, This is also being looked into 
so that it is not commercialised. With regard 
to the Mafia growth, the question of 
casteism has been brought in because the 
Mafias have the backing of the castes and 
communities and therefore, they also behave 
in this manner. Individual cases are 
different. 

Then 1 come to the question of national 
integration. Of course, when we condemn 
casteism and communalism and when we 
say that we want a secular order, it does 
mean that we are for national unity. Then, 
the next question is about how women will 
be educated. This was a particular point 
made by Kamlaji. It will take a minute for 
me to reply to this point. The real point in 
women's education is that they have to be 
retained in education. At the primary level, 
girls are enrolled around 45 per cent 
compared to boys. But, when they move 
upwards, there is a very big drop-out and 
that is the phenomenon we are finding. At 
the national level also, there is 36 per cent 
education on 
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[Shri Chimanbhai Mehta] an average 
and women constitute 24 per cent. But, in 
the rural areas, women are much more 
illiterate and the drop-out is a significant 
thing here. The total enrolment at the pri-
mary level is 8.66 crores and the enrolment 
of girls at the primary level is 3.56 crores. 
When they move up to the primary level, 
the number of girls get reduced from 3.56 
crores to 2.72 crores and when they further 
go up to secondary level, their number 
comes to 31 lakhs only! So, the real issue is 
that they are not retained in the educational 
system because the parents, largely on 
account of the over-whelming poverty in 
the rural areas, particularly the SC/ST 
people, take away the girls first. 

 

SHRI CHIMANBHAI MEHTA : I have 
already clarified the matter. About the MPs, I 
have clarified. They are all interested in 
education, parti-  cularly the three levels of 
education, 

and students will be associated in one . way or 
the other and we want to take full advantage of 
their contribution. 

I thank all the honourable Members for 
their contribution and also you. Madam, 
because you have said that this requires a 
longer debate. And, therefore, I am brief. I 
may not satisfy all the points. Thank you 
very much. 

THE DEPUTY   CHAIRMAN:   I 
would suggest to the Members, if they have 
any more suggestions regarding this, you 
can send them over to the Committee which 
is going to review the New Educational 
Policy and I am sure the Committee and the 
Minister will take into consideration all 
those suggestions. 

Now we have another statement. Shri 
Upendra Nath Verma. 

II. Situation arising out of the Cyclonic 
storm in the bay  of Bengal and relief 
Measures undertaken by the Government 
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DR. YELAMANCHILI 
SIVAJI (Andhra Pradesh): Ma-dam, the 
hon. Minister mentioned that there are 22 
deaths in Andhra Pradesh. But my 
information is that there are more than 50 
deaths. I am very much afraid that the death 
toll may go up. Since the communications 
are not restored, both telecommunications 
and rail and road communications, I am 
very much afraid that they may cross 100 or 
more. So the north and south are completely 
cut off. In Andhra Pradesh thousands of 
miles of rail and road linkage is there 
between the north and the south; it is 
completely cut off. What steps have been 
taken to restore the rail and road linkage 
between the two zones, north and south? 
Thousands of villages and scores of towns 
are inundated in water. I would like to 
appeal to the Government to see that 
measures are taken for supply of medicines, 
relief operations and other things, and both 
Army and Navy are pressed into action for 
relief operations and to restore 
communications by removing the trees that 
have fallen on the roads and also the dange-
rously fallen power cables are also removed 
from the National Highway as   well   as   
State  Highways. 

THE DEPUTY CHAIRMAN : Dr. 
Sivaji...(Interruptions)... I will allow only 
three Members to ask questions. It is only to 
know what is happening. 

 

Only one person can ask... 
{Interruptions) 

SHRI   E.      BALANANDAN 
(Kerala):    Madam..(Interruptions) 

THE DEPUTY CHAIRMAN: You take 
your seat. I have already asked him to speak. 
Let him speak. 

The hon. Minister mentioned that 
according to the latest Finance Commission 
report they constitute a fund and work out 
the details and modalities. The Minister said 
that it is already invoked from 1st of April. 
It is already more than 40days and still the 
Minister says that the modalities are yet to 
be worked out. 

It   is   not   proper.   The 7.00 
P. M. modalities     could    have 

been worked out earlier. I 
would like to mention that natural calamities 
are always; there. There are cyclones, floods, 
earthquakes, droughts and other things. The 
claims from the State Governments are 
always high. They*: will exaggerate the 
damage figures Naturally they feel that by 
exag-gerating their  figures,     they  ray 
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get a little more from the Central 
Government. The Central Government 
usually, in their own way, will cut it down. 
They will send, a team to assess the 
damage. The team takes its own time. The 
report comes to the Govenment. It goes 
from Minister to Minister and from door to 
door. Finally, it goes to the Planning 
Commission. At last the funds are released 
during January or so. Again the State 
Governments are coming to Delhi and 
bagging for further extension of time at 
least till the end of June. (Time Bell , stags) 
Between 1982-83 and 1986-87, the demand 
from the State Governments for relief on 
account of natural calamaties was as high 
as Rs. 25095 crores and the actual 
allotment from the Central Government   
was   Rs.   3,995   crores. 

THE   DEPUTY   CHAIRMAN: 
You confine yourself to the present 
problem and not to what happened in the 
past and what will happen in the future. 
You ask about what has   happened now. 

DR. YELAMANCHILI 
SIVAJI: I am taking the past experiences 
into account. 

THE   DEPUTY    CHAIRMAN: 
There will be many many stories like that. 
We have to bather about what is happening 
now and how to relieve the problem. 

DR. YELAMANCHILI 
SIVAJI: I would like to say that as far as 
Andhra Pradesh is concerned, and more so 
in the coastal areas, it is no longer a 
regional problem. Every alternate year, 
some cyclone or other calamity is taking 
place in the coastal part of Andhra. It is 
beyond the scope of any State Government 
or regional Government to take charge of 
the complete rescue operation?. Madam, 
similar calamity took place in the same 
parts of the country, i.e. Krishna and 
Guntur Districts, and several people died,    
in spite of the 
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best efforts of the Union Govern-ment and 
international organisations like UNICEF, 
WHO, UNO and Ford Foundation, precious 
1ittle had been done in 1977. So, is time 
also, is there any proposal under the 
consideration of the Government to seek 
aid from international organisations such as 
UNICEF and other organisations? Finally. 
1 would like to say that the hon. Prime 
Minister is visiting those parts the day after 
tomorrow. 1 hope that the hon. Deputy 
Prime Ministar in charge of Agriculture 
will also visit those parts and see that some 
quick relief is provided to those parts. 

SHRI MOTURU HANUMANTHA 
RAO (Andhra Pra-kesh): Madam Deputy 
Chairman, I want to know whether the 
Prime Minister is visiting the area the day 
after tomorrow as suggested by some. 
Secondly, it has been our experience that 
the central teams which assess the situation 
there generally come after some months 
and they would report after some months. 
Thereby, so much of delay is caused in 
giving relief. Finally, the relief would be 
meagre. So, that is the position. 

Repeated floods.       n tural 
calamities and cyclones are taking 
place in Andhra Pradeh, parti 
cularly in the coastal areas, i.e. 
in Krishna and Guntur Districts 
which  are   worst   affected. In 
Krishna District, last year we had two 
storms in a span of two months. Still, the 
help rendered was very meagre. In the light 
of all this experience, T would request the 
hon. Minister to see to it that the Crisis. 
Management Group which is monitoring 
the whole thng, should make it a point to 
send their teams immediately. They should 
not be dependent upon the State Govern-
ment's report. They should have their own 
assessment directly. That is why, I wish 
that the teams 
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[Dr. Yelamanchili Sivaji] should go 
there as early as possible and assess the 
situation and render whatever relief is 
required. 

SHRI R. GANESAN alias MISAR. 
GANESAN (Tamil Nadu): Madam Deputy 
Chairman,  only yesterday, I came from 
Tamil Nadu and I saw the cyclone hitting 
Tamil Nadu. This is for the first time in 50 
years that such a severe cyclone hit Tamil 
Nadu and Andhra Pradesh and caused 
heavy damage. And here in paragraph 5, the 
Minister has stated that only two persons 
have been electrocuted in Tamil Nadu. But 
according to my in-formation, 9 persons 
have died in Madras itself; four persons 
were electrocuted and five persons died due 
to wall collapse. 1 would like to know from 
the hon. Minister whether any separate 
financial assistance is given from the Prime 
Minister's Relief Fund to the families of 
those who have died due to this cyclone. 

SHRI DINESHBHAI TRIVEDI 
(Gujarat): I want to make one small point 
that epidemics break after such floods and 
cyclones. I hope the Government is looking 
into that aspect   also   seriously. 

 

DR. NARREDDY THULASI REDDY 
(Andhra Pradesh): The Minister of 
Parliamentary Affairs said that the Prime 
Minister is contemplating to visit Andhra 
Pradesh. But in the statement it is not men-
tioned. So, I want a clarification on that 
point. 

 DR. YELAMANCHILI SIVAJI: The 
Prime Minister is going day after tomorrow 
morning. 

DRY NARREDDY THULASI 
REDDY: It is not mentioned here. 

THE   DEPUTY   CHAIRMAN: 
Let the Minister reply. (Interruptions) 

DR. NARREDDY THULASI REDDY: 
There is no reference here whether the Chief 
Minister of Andhra Pradesh has visited or   
not. 

 

'According to the revised scheme for 
financing the relief expenditure which 
came into force from 1-4-1990 based on 
the recommendations of the 9th Finance 
Commission, the State Governments of 
Andhra Pradesh and Tamil Nadu have 
been allocated Rs. 86 crores and Rs. 39 
crores." 
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SHRI MOTURU HANUMANTHA   
RAO:   He   has   not   replied about  the  
Central   team  and    the Prime    Minister's    
visit. 

DR. NARREDDY THULASI REDDY: 
We want to know whether the Prime 
Miniter is visitinh or not. 

 

 

SHRI   SUNIL    BASU    RAY 
(West Bengal): I think, the hon. Minister 
is undermining the gravity of the situation. 
The Centre should, ipso facto, grant 
something to the State Government....... 

 

SHRI MOTURU HANUMANTHA 
RAO Madam, we know from experience 
that the Central teams have been going very 
late, after some months. Therefore, I am 
interested in knowing whether the hon. 
Minister would assure that they would be 
sending the Central team at the earliest 
possible time so as to make an assessment. 
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DR. NARREDDY THULASI REDDY: 
In how many days the team will be sent?     
(Interruptions) 

DR. YELAMANCHILI SIVAJI: First 
of all, the State Government should send its 
estimate. Then, the Central Government will 
corns up with assistance. 

 

SHRI DINESHBHAl TRIVEDI: 
Madam, more important than money are: 
medicines, clothing, shelter and food. These 
are much more important than money 
because money is not going to give them 
immediate relief. I would like to know what 
is being done in this regard. I am sure, the 
Government would have considered this. 
But the House should   know. 

 

 

SHRI SUNIL BASU RAY: They should 
immediately send the Central team to make 
an on-the-spot study of the situation and to 
find out the requirements so that they can 
decide the quantum of assistance, (interrup-
tions) 
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DR. G. VIJAYA MOHAN REDDY 
(Andhra Pradesh): Madam, the problem is, 
in these districts, the low-lying areas have 
bean affected. Some population, has already 
be;n shifted, it is about J .5 lakh, and after 
this storm nas hit, some more people have 
to be evacuated, Giving them food shelter 
and so many other things would be an 
immense problem. Will the State 
Govemment be in a position to manage ? 
What action is the Central Government 
taking to send the teams so as to help them, 
provide them medical help, rehabilitation 
and other succour. So, what steps will be 
taken by Central Government to meet the 
situation because there is a crisis. 
TheCentrai, Government must be in touch 
with the State Government and immediately 
rush whatever is necessary. 

Has any arrangement been made by 
the Central Government? 

SHRI MOTURU HANUMANTHA 
RAO: My submission is that it is not enough 
to say that the State Government should send 
its report and other things. When the TDP 
Government was there, we had been 
demanding in Andhra Pradesh that the 
Central Government should immediately 
rush its help. Now the new Govern- 

ment has come in. Has it changed it? old 
attitude? Unless it changes the old attitude 
to extend immediate help to the needy 
people, things would not improve. I am 
interested in seeing the change of attitude 
in the Central Government from the 
previous Government's attitude. 

SHRI GOPALSINH G. SOLANKI 
(Gujarat): Has there been assurance from 
the State Government that their financial 
position is enough to meet the situation? 
What has the Central Government done so 
far? 

 
That the Central Government should send 
some aid because when the previous TDP 
Government was there in Andhra Pradesh 
it used to ask for immediate relief. Now 
that the new Government had taken over, 
there should be a change in its attitude 
also, its attitude should be new and not the 
old one. The other question which the hon. 
Member asked  is: 
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SHRI GOPALSINH G. SOLANKI : My 
question is what Central Government has 
released so far as relief. 

DR. G. VIJAYA MOHAN  REDDY: The 
responsibility rests both with the State 
Government as well as the Central 
Government. Both have to shoulder   the 
responsibility. 

 

SHRI SUNIL BASU RAY: We 
want a statement of the team which has 
visited the area, not by telephone message 
only. 

THE DEPUTY    CHAIRMAN: The 
calamity took place only last night and the 
Mantriji has said that they are. maintaining 
contact with the State Government. Just a 
minute.   They are having communication 
with   the State Government and I suppose, 
as he demand comes from them, the central 
Government will help. That that I assume. 
Just now they are 

not offering anything. Until and unless they 
ask.. 

SHRI PRAMOD MAHAJAN: 
Neither  they  have  demanded,  nor these 
people have offered. 

THE DEPUTY    CHAIRMAN: 
They have not asked and no offer is being 
made. 

SHRI PRAMOD MAHAJAN: The 
State Government has not asked and the 
Centre has not offered anything. 

DR. YELAMANCHILI SIVAJI: I 
understand Rs. 86 crore is earmarked for 
Andhra Pradesh Relief Fund. Are there any 
constraints on behalf of the State 
Goverriment to spend from Rs. 86 crores ? 
Are there any cons-traints on the State 
Government to spend from Rs, 86 crores 
earmarked as margin money, as far as relief 
operations    are concerned ? 

 
Communication is also not there. 

Thank   you   Mantriji. 

The House is adjourned till 1l o'clock 
tomorrow. 

The House then adjourned at * 
twenty-two minutes past seven of 
the clock till eleven of the clock 
on Friday, the 11th May; 1990. 

 


